1 Oral Answers

RAJYA SABHA

Monduy, the 18th December, 1972/27th
Agrahayana, 1894 (Saka)

The House met at eleven of the clock,
Mr CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

*706. [The questioners (Shri V. K.
Sakhalecha, Shri Lal K. Advani, Shri D. K.
Patel, Shri Jagdish Pirasad Mathur, Shri
Rattann Lal Jain, Shri N. K. Shejwalkar)
were ab.ent. For answer vide cols. 37—39 '
infra | e Ao e

[

*707. [The questioner (Shri M. K. Mohta)
was absent. For answer vide col. 40
infia.]

*708. (The questioner (Shri O. P. Tyagi)
was absent. For answer the vide col. 40

infra.]
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[18 DEC. 1972}

to Questions 2
:[;[DETENTIUN OF WAGONS BY INDUSTRIES IN
PUBLIC SECTOR ¥

709. DR. BHAI MAHAVIR:
SHRI MAN SINGH VARMA:
SHRI RATTAN LAL JAIN:
SHRI O. P. TYAGI:
SHRI V. K. SAKHALECHA:
SHRI 1. P. YADAV:

Will the Minister of RAILWAYS be

pleased to state:

T S
(a) the total amount of demurrage
charged from the industries and under-

takings in public sector during the last
thice years on account of detention of
wagons for more than the specified time;
and

(b) the steps that have been taken to
minimise such uvnnecessary detention and
the results thereof?)]

-

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) The

total amount of demurrage charges realis-
ed from the industries and undertakings in
public sector during the last three years
is as underi—

1969-70 Rs. 169.50 lakhs -
1970-71 . 22046 ,
197172 27168 ,,

13}

(b) To minimise detention of wagons re-
gular co-ordination is maintained with the
parties to secure quick release of wagons.
In case of detention beyond free time de-
murrage charges as per rules are levied.
The rate of demurrage charges having been
enhanced with effect from 1-12-1972, the
position with regard to release of wagons
is likely to improve considerably,

+The question was actually asked on the
t[ ] English translation.

16 RSS/72—1

floor of the House by Dr. Bhai Mahavir.
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[RATYA SABHA]

to Questions 4
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t[ ] Hindi translation.

3[ ] Hindi transliteration
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SHRI T. A. PAI: Sir, 30 to 40 per cent
of the demurrage comes from the public
sector and it is not a very happy thing. We
have raised the demurrage both on the pri-
vate sector as well as the public sector and
reduced the delay in order to see that the
utilisation of wagons is maximised. We are
trying to see that the difficulties of the
public sector are got over by giving them
every assistance in returning the wagons to

[18 DEC. 1972}

to Questions 6

us rather than paying the demurrage. 1
will certainly take it up with my colleagues
to see that our wagons are not delayed.
We are more nterested in getting the wa-
gons utilised  rather than collecting the
demurrage either from the private sector
or public sector.

DR. BHAI MAHAVIR: I am asking
puintedly whether you will evolve a sys-
tem. He is avoiding that question. The
persons concerned should be made per-
sonally responsible.

SHRI T. A. PAI: We are trying to under-
stand what exactly are the difficulties, to
pet over those difficolties. We shall cer-
tainly get into the area of fixing responsi-
bility for holding the wagons so that any
Department of the Government does not
pay demurrage to us.

SHRI K. CHANDRASEKHARAN: The
fuestion emphasises the aspect of wagon
movement which leads to a great scarcity of
wagons which our country as a whole is
experiencing 1n every Railway Department,
May I know from the hon. Minister whe-
ther it is a fact that the detention of wa-
pons by industries in the public sector has
led to the great wagon shortage that we are
experiencing throughout the country which
has, in turn, led to increase in prices? Are
there other vital factors which are respon-
sible for the shortage of wagons and would
the hon. Minister go into them and see
that the wagon movement is speeded up?

SHRI T. A PAI: Sir, there have been
many reasons for detention of wagogs. The
need has gone up and the turn-out of wa-
gons has also increased. Detention of
wagons in both the public sector and pri-
vate sector has also gone up. The condi-
tions in the eastern sector were such taat
partly there was dislocation of traffic. That
also was responsible for holding up the
wagons. Every effort is being made to
bring about the co-ordination of the pri-
vate sector, he public sector, the customers
and the trade to see that the release of
wagons is done effectively.
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* SHRI LOKANATH MISRA: The pub-

SABHA] 1o Questions 8

DR. BHAT MAHAVIR: It 1s not a so-

lic sector has been the greatest defaulter. | cialistic answer, Mr. Pai.

Does the hon. Deputy Minister know what
are the reasons for such delays in clearing
the wagons? Since they are being made
to pay demurrage charges, there must be
some 1easons behind the delay in the
clearance of wagons.

SHRI MOHD. SHAFI QURESHI: I am
getting the demurrage. 1 am not paying
it Those people who are paying. will be
able to say better what are the recasons
for paying the demurrage.

SHRI T. A. PAL: Most of the demur-
rage comes from the Hindustan Steel and
the reason is that every steel plant has its
own method of transpoit of coal, iron
ore and all that. We are now trying to
see that uniformity is brought about so
that the utilisation of wagons 1s more ef-
fective than what has been possible so far.

DR. BHA!I MAHAVIR: How much is
pard by Hindustan Steel” . , .

SHRI KRISHAN KANT: Could the hon. |
Minister give the comparative figures in
the private sector and the public sector?
How much demurrage is paid by TISCO
and how much is paid by the Hindustan
Steel? 1 have got complaints that the
private sector undertakings get preferential
treatment in the allotment of wagons at
local level.

'
. N

SHRI T. A. PAI: The utilisation of wa-
gons in the private sector is certainly much
more efficient. I am prepared to admit
wherever there is deficiency. As to how
much has been collected from the public
sector and which public sector undertak-
ing had brought us more, 1 have answer-
ed it. It is not correct to say that wagons
are held up or given on priority to the
private sector. In fact, evely convenience
fs provided to the public sector and the
deficiencies that have arisen shall certain-
ly bc removed.

MR. CHAIRMAN: Don't interrupt vour
colleague.
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s SW wAgT: FeegdT A% FECIT 5 To
¥ 125 o A% IF fear § WA
MR. CHAIRMAN:

are merely repeating.
Next question.

No please. You
1 won't allow this

*710. [The gquestioner  (Shri Situram
Kesri) was absent. I'or answer vide col

,40-41 infra]

A‘J"

IRRIGATED LAND IN RAJASTHAN

*711. SHRIMATI LAKSHM1 KUMARI
CHUNDAWAT. will the Minster of
IRRIGATION AND POWER be pleased
to state:

(a) the acreage of irrigated land at pre-
sent in Rajasthan, District-wise; and

(b) the acreage of land likely to be irri-
gated by the end of the Fourth Plan pe-
riod?

4[ ) Hindi trapsliteration.

[18 DEC. 1972]

to Questions 10

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND PO-
WER (SHRI BAIJNATH KUREEL): (a)

| and (b) A statement 1s laid on the Table

of the House.

STATEMENT

|
! (a) A statement showing the district-
. wise irrigated area (gross) in Rajasthan for
21969-70, the latest year for which it is
i available at the Centre is attached.

(b) It is anticipated by the State Gov-
ernment that the gross irrigated area at the
end of the Fourth Plan in Rajasthan would
be about 28.6 lakh hec. District?wise break-
vp is not available.

Sl o STATEMENT
District Gross Iriigated area
(in Hectares)
Ajmer 96,392
Alwar o 5 102,020
Banswara P 13,604
Barmer T 16,419
Bharatpur 161,472
Bhilwara - 163,160
Bikaner {F ot 248
Bundi e "7 103,932
Chittor - = - 109,953
Churu PR 369
Dungarpur _ 13,915
Ganganagar * =~ % 635,353
Jaipur = 3 243,079
Jaisalmer 270
Jalore 78,453
Jhalawar L e g 33,540
Jhunjhunu 19,797
Jodhpur 30,437
Kota 132,378
Nagaur ! ! 28,544
Pali P 74,596
S. Madhopur 105,196
Sikar 48,515
Sirohi “ 37,043
Tonk 73,992
Udaipur 96,720
TorAL (1969-70) 2,419,397,




